
OA No. 277 of 2021 Mohd. Tufail Bhat v. U.T. of J&K and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./62/00277/2021 

 
This the 22nd day of February, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

Mohd. Tufail Bhat, aged about 35 years, S/o Ab. Ahad Bhat, R/o: Krusan, (Lolab) 
Tehsil: Lalpora, District: Kupwara, Pin Code: 193223. 

.......................Applicants 
(Advocate: Mr. Mir Majid Bashir) 

 

 
Versus 

 
 

1. Union Territory of Jammu and K through Commissioner Secretary to 
Government, Department of Education, Civil Secretariat, Jammu Pin Code 
180001. 
 

2. Director, School Education, Kashmir, Srinagar, Pin Code 190001. 
 
3. Chief Education Officer, Kupwara Pin Code: 193222.. 
 
4. Zonal Education Officer, Sogam (Lolab) District: Kupwara Pin Code: 193223. 

       
...................Respondents 

(Advocate:- Mr. Sudesh Magotra, D.A.G.) 
 

 
 

O R D E R [O R A L] 
 

Hon’ble Mr. Anand Mathur, Member (A): 



OA No. 277 of 2021 Mohd. Tufail Bhat v. U.T. of J&K and others 
 :: 2 ::   
 
 



OA No. 277 of 2021 Mohd. Tufail Bhat v. U.T. of J&K and others 
 :: 3 ::   
 
 

 

 
 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


